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MtNISTRY OF URBAN DEVEI -.)pUENT 
(SHRI DALBtR SINGH): (a) to (d). The infor-
mation is being collected and witl be laid on 
the Table of the Sabha. 

[English) 

AppoIntment on_ 
Ground. In Government of india Pre .. , 

MInto Road 

5782. DR. C.P. THAKUR: Win the Min-
ister of URBAN DEVELOPMENT be 
pJeasod to state: 

(a) the number of cases pending for 
appointment on compassionate grounds in 
Government of India Press, Minto Road, 
New Delhi for the last two-three years and 
the reasons for their long pendency; 

(b) the time by which these appoint-
ments are likety to be made; and 

(c) whether Government propose 10 
adjust these persons in some other Devel-
opment under the control of Ministry if so, 
when these persons are likety to get appoint-
ments? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI DAlBIR SINGH): (a) Two, 

(b) Appointments can only be consid· 
ered subject to the availability of vacancies 
in the Press. 

(c) Does not arise as the request has 
been made for appointment in the Minto 
Road Press. 

Construction of KloakslStaIl. by 
N.D.M.C. 

5783. SHRI PIYUS TIRAKY: Will the 
Minister of URBAN DEVELOPMENT be 
pleased 10 state: 

(a) the number of kioIkaIstaIIa1P 
shops constructed by the NDUC si1ce 
August. 1985; 

(b) the particulars 01 the aIott ... and 
the date and basis of allotment made; 

(c) whether aI the aIottees are pinna-
nent residents of NOMe areas; 

• (d) whether the clearance of UA C. was 
obtained before construction of the said 
units; 

(8) whether arrt of the units were demol-
ishedlshifted to some other places and if so, 
the reasons therefor; 

(1) the particulars of the persons to 
whom the same were allotted latar on; and 

(g) the number of such kiosks aIaCted to 
Scheduled Castes and Scheduled Tribes 
during the above period? 

THE MINISTER OF STATE IN mE 
MINISTRY OF URBAN DEVELOPMENT 
(SHAI DAlBIR SINGH): (a) to (g). The infor-
mation is being coIIedad and will be laid on 
the Table of the Sabha. 

NTC ContrltClof. 

5784. SHRJ A T1SH CHANDRA SINHA: 
WrR the Minister of TEXTLES be pleased to 
state: 

(a) whether most Of the tnOdemisation 
programmes of the Nation. T extRe C0rpo-
ration (WB~) Ud., Calcutta have fah6tQ 
achieve the set targels and a large numbir 
of equipments precurld for the purpose are 
lying unused; '. 

(b) if so, the detaHa thereof and the 
reasons therefor; 

(c) whether even the civil contradors 




